
THE GAUHATI HIGH COURT AIf:PHAHATI
(ntcn c6--unr or nssau, un.Inuruo, rqIzoRAM AND ARUNAcHAL PRADESH)

No'HC'\fi I-123 / 2OO3 / 6398 /A

From

To,

Sub:

Ref:-

Madam,

Copy to.

Smti Jayashree Bora,

Jt. Registrar (Vigilance),

Gauhati High C-ourt,

Guwahati'

Smti. Mallika Dutta,

Principal Judge,

FamilY Court, Nalbari'

Dated Guwahati h. a
,11

0 July,2024.

Casual leave.

Your letter No.rc.N LB/08/20 19/662 dtd' t9'07'2024'

Wth reference to the above' I am directed to inform you that you have been

oranted casuar reave on re.ii;'ra,ilong with station reave permission, for the dav'

ls prayed for. The cou"'"rr#r-ui,,.irv-'Io-'nltuutuu'i'ona in his absence' the chief Judicial

Magistrate, Nalbari would '"tuin 
in charge of your Court and office during your absence'

1. The Chief Judicial Magistrate' Nalbari'
./

Jr. *"Project Manager, Gauhati High Couft'

Yours faithfullY,

9L|.
,T. REGISTRAR ruIGIIANCE)

,3o-+-Z^

,l 10 tl a\

4-


